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late Chief Minister M. G. Ramachan- 
dran; and

(d) if so, the details thereof?

THE MINISTER OF CIVIL 
AVIATION AND TOURISM (SHRI 
MADHAVRAO SCINDIA): (a)
The target date for completion of the 
Tuticorin airport is 30th September, 
1991.

(b) There is no plan at present for 
Vayudoot starting any service to 
Tuticorin.

(c) No, such proposal is under con
sideration.

(d) Does not arise.

Uniform Power Tariff
1887. SHRI BHAGWAN SHAN

KAR RAW AT:
SHRIM ATI MAHENDRA 

KUMARI:
SHRI VIRENDRA SINGH:
SHRI RAMESH CHAND 

TOMAR:
Will the Minister of POWER AND. 

NON-CONVENTION At ENERGY 
SOURCES be pleased to state:
. (a) whether there is wide variation 

in the power tariff rates for identical 
consumers in contiguous areas in 
f*k>rthern region of the country:

(b) if so, the reasons thereof:
,{c) whether the Union Government 

propose to prescribe uniform power 
tariff rates for identical consumers; 
and

(d) if so, the details thereof?

THE MINISTER OF STATE OF 
THE MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH 
RAI): (a) and (b) The power to fix 
Jtlffs for various categories of con- 
sumers rests with the respective State 
ISfectricfty Boards, who may be guid- 

such directions as the State Go- 
may give in the matter of

relative priorities and concessions and, 
therefore, there is no uniformity in 
power tariffs between different States.

■(c) and (d) No such proposal is 
under consideration of the Govern
ment.

Pricing Policies of State Electricity 
Boards

1888. SHRI BHAGWAN SHAN
KAR RAWAT:

SHRI VIRENDRA SINGH:
SHRI RAMESH CHAND 

TOMAR:
Will the Minister of POWER AND 

NON-CONVENTION AL ENERGY 
SOURCES be pleased to state:

(a) whether the study conducted 
by the Energy Conservation Cell and 
the Centre for Advanced Informa
tion, Analysis and Studies have poin
ted out that the various State Electri
city Boards in North India have un
economic pricing policies;

4b) if so, the details thereof; and
(c) the action taken or proposed to 

be taken by the Union Government in
the matter?

THE MINISTER OF STATE OF 
THE MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH 
RAI): (a) and (b) Energy Conser
vation Cell/Energy Management Cen
tre under the Department of Power 
have not conducted any such study. 
Government is also not aware of the 
study conducted by the Centre for 
Advance Information, analysis and 
Studies.

(c) The enclosed statement indi
cates the financial position of the 
SEBs in Northern India. It has been 
the endeavour of Government of 
India to improve the financial per
formance and profitability of the State 
Electricity Boards. The State Go
vernments have been impressed upon 
from time to time at various forums 
to manage the alterations of the State 
Electricity Boards in such a manner


